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..... ":'! 1" t.lk.sh ..:Ji,v"h &. .th.er's. Po . ..... ,. ........... 0·.......... .... ...... ... ....... t i t l.orer 

•••••••••••••••••••••••••••••••••••••••••••••••• Advocate f or th e Pe ti ti Of"C 1. • 

Versus 

J .J.I. ~ othe~s • 
•••••••••• ••••• 0 •••••• 0 ••••••••••••••••••••••••• Resporde rrj. 

••••••••••••••• 0 ••••••••••••••••••••••• 0 ••••••• • Advocate for the ~8spo ndBnt (s) . 

CORAM ,-
The Hon 1bls Mr . j,l.h.r.j Din, J .IA. 

The Han ' ble Mr ,. 

1 . Lheti1er Reporters of local papers may be allo~d to seB 
the judgme nt '1 

2 . To be referred to the Reporter or not 'l '{-

3 . Uhether thei!' Lordships wish to SBB the faiz:. copy 'f 
of the j udgme nt '1 

4 . lLhethe r to be circulated to all ether Berches '1 't 

Signature 
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